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Issue of Import Licences
1634. SHRI BIREN ENGTI:

SHRI B. K. DAS-
CHOWDHURY:

Will the Minister of COMMERCE 
be pleased to state:

(a) whether some of the licences 
in Pondicherry, Yama& and Mahe 
have confessed that l;hey have traded 
their licences; and

(b) whether any imports have been 
made on the basis of these licences?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) None of the licencees confessed 
about trading in the licences;

(b) Imports in respect of two licen
ces for a total value of Rs. 50,0001- 
have been made. However, the goods 
have not been cleared by the Customs 
pending further advice from the Im
port Trade Control authorities.

Central Assistance to Madhya Pradesh 
for Flood Relief

1635. SHRI BHAGIRATH 
BHANWAR:

Will the Minister of FINANC* 
be pleased to state:

(a) whether the Central Govern
ment have declined to provide funds 
to the Government of Madhya 
Pradesh for flood-relief purposes.

(b) if not, the division-wise assis
tance given by the Centre to the State 
Government for the purpose; and

(c) the total loss suffered by the 
State on account of flood?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
PRANAB KUMAR MUKHERJEE):
(a) The Government of Madhya 
Pradesh have not asked for financial 
assistance for flood relief purposes in 
the current financial year.

(b) Does not arise.

(c) The State Government have re
ported a total damage of Rs. 88.38 
lakhs caused by floods to houses, crops 
and public utttitief in the current 
year.
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Scheme devised by Government t»  
regard to general transfer of 

resources from the Oe»tre 
to States

1637. SHRI ARJUN SETHI:




